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PREFACE 
This publication contains a brief resume of work done by Tenth 

Lok Sabha during the 1st Session i.e. from 9 July to 18 September, 
1991. 

NEW DELHI; 

October, 1991 
Kartikll, 1913 (Saka) 

K. C. RASTOGI, 
Secretary-General. 
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1. DURATION OF SESSION 

Date of commencement......................... 9 July, 1991 
Date of adjournment sine die .................. *18 September, 1991 
Date of Prorogation .............................. 26 September, 1991 
Total number of days of Session.............. 72 days 
Number of .ctual sittings........................ 49 days 
Number of hours of sittings .................... 345 Hrs. 50 Mts. 

• The Scsiion was orilinally scheduled to conclude on 13 September. 1991. On the 
rec:ommendation of B.A.C.. House .. reed to sit on 
16 and 17 September. 1991. Later. House also sat on 18 September. 1991 10 transact 
urFnt items of busillClS. 
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SUMMARY 

1. Bills introduced 
2. Bills withdrawn 
3. Bills negatived 
4. Bills removed from the Register of pending Bills 
S. Bills Part-discussed 
6. Bills Pending at the end of the Session 

'Vide Para No. 368 of Bulletin Part II 
dated 1 October, 1991 
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MonONS UNDER RULES 191 AND 342 
SUMMARY 

1. No. of notices received ...................... . 
2. No. of motions admitted ...................... . 
3. No. of motions discussed ........ ; ............. . 
4. No. of motions remained ...................... . 

Part-discusied 
s. Total time taken 

31 

ISS 
66 
4 

Nil 

28 hours and 47 
minutes 
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6. 016 .. AIIII ....... 

Number of Lanpaac in wbidl oath I Date on wbt:b oath I 
Memben who affirmation made affirmation made 
made aad sub-
ICribcd the oath I 
affirmation 

2 3 

ISS Hindi 
97 Enpilh 
52 Sulkrit 

29 Bcnpli 
24 Tamil 

16 Marathi 

10 Kannada 9.7.1991 
7 Guj .... ti 
7 Urdu 
6 Allamce 

S Oriya 

4 Malayalun 

2 Punjabi 

2 Telup 

Maithili 

2S Enpsh 
21 Hindi 

10 Telup 10.7.1991 

6 Marathi 

6 Tamil 

S Bcapli 
4 Kaauda 
2 Oriya 

2 Sanskrit 

33 



4 

1 

1 

1 

e. 

HiDdi 
EapIb 

Hiadi 
HiDdi 
Malayalam 

HiDdi 

Eaatisb 

2 3 

11.7.1991 

12.7.1991 
15.7.1991 
24.7.1991 
2.8.1991 

19.8.1991 

eEac:ludia& Shri Inderjit Gupta. Speaier. Pm-~," wbo IIIICIe aftinnatioa Ia 
Eo"", before the President at Ruhlrapaci Bbawan on 9.7.1991. 

34 



7. OBITUARY REFERENCES 

SI. Name cl Particulars 
No. of Membership 

2 

1. -Shri Rajiv GaDdhi 
(Member, 7th to 9th Lok Sabha) 

2. "Shri Cbita Mahata 
(Member, 6th to 10th Lok Sabha) 

3. Shri C.K. Chakrapaoi 
(Member, 4th Lok Sabha) 

4. Shri Nqina Raj 
(Member, 7th Lok Sabha) 

S. Smt. B. Radbabai Ananda Rao 
(Member, 4th to 7th Lok Sabha) 

6. Shri Gauri Shankar Rai 
(Member, 6th Lok Sabha) 

7. Shri Jqeshwar Yadav 
(Member. 4tb Lok Sabha) 

8. Shri Ilhwar Chaudhry 
(Member, Sth, 6tb cl 9th Lok Sabha) 

9. Shri S.A. Danae 
(Member, 2nd cl 4th Lok Sabha) 

10. . @Shri Uma Shankar Dikihit 
(Former Union Minister) 

11. Shri DinClh Goswami 
(Member, 5th cl 8th Lok Sabha) 

12. Shri Prabhu Dayal Himitlinlta 
(Member, Provisional Parliament, 3rd 
cl 4th Lot Sabha) 

13. Bhai Shamindcr Sinsh 
(Member, 8th Lot Sabha) 

Date of Date on Time 
Death which refer- taken 

ence 
made H M 

3 4 s 
21.5.1991 

7.7.1991 

1.3.1991 

10.4.1991 

17.4.1991 11.7.1991 2 16 

2.S.1991 

14.S.I991 

IS.5.1991 

22.S.1991 

30.5.1991 

2.6.1991 

2.6.1991 11.7.1991 

18.6.1991 

-He was also elcc:ted to lOtb Lok Sabha from Amethi constituency of Uttar Pradesh 
posthumously. Resolution placed by the· Speaker before the House WII adopted 
unanimously. 

--He was an elected member of 10th Lot Sabba and expired on 7.7.1991. Hence he 
did not take oath ill the House on 9.7.1991. 

@He Was a Member of Rajya Sabha and veteran freedom fishter. 
35 
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1 2 3 4 S 

14. Sbri Dattatraya Paruburam 
Karamartar 

(Member. Central Lcpslative Asaem- 16.7.1991 004 
bay. ProviIional Parliament II: Iat Lok 
Sabba) 

15. Sbri Japanatbrao JOibi 
(Member. 4th II: Sth Lok Sabha) 

16. Shri Chhaviram AIIal 16.7.1991 20.7.1991 o 03 
(Member. 6th Ii: 9th Lok Sabha) 

17. Shri Bbakt Danhan 30419''] . (Member, lst to 4th Lok Sabha) 24.7.1991 o 03 

18. Shri Shankar Dayal Singh 14.7.1991 4 

(Member. 8th Lok Sabha) 

19. Shri Kadiyala Gopala Rao 2.7.1991 26.7.1991 002 
(Member, 1st Lok Sabha) 

20. Shri V.K.V.R.V. Rao 25.7.1991 29.7.1991 004 
(Member. 4th II: 5th Lok Sabha) 

21. Sbri Ram Oeo Singh 
.,...... 5th II: 6th Lok Sabha) 

Sbri Aoaata Tripatbi Sarma 2.8.1991 o 05 
(Member. 2nd to 4th Lok Sabha) 

23. Smt. Mukul Banerjee 
(Member, 5th Lok Sabha) 

24. Shri Digvijay Narain Singh 2.8.1991 20.8.1991 002 
(Member, 1st to 6th Lok Sabha) 

25. Prof. Raja Ram Shastri 21.8.1991 23.8.1991 002 
(Member, 5th Lok Sabha) 

26. Sbri Samar Brahma Chaudhury 27.8.1991 30.8.1991 002 
(Member, 8th Lok Sabha) 

'rI. Smt. Bima! Kaur 2.9.1991 6.9.1991 002 
(Member. 9th Lok Sabba) 

28. Sbri Ravi Narayan Reddi 7.9.199~ 11.9.1991 004 
(Member. 1st II: 3rd Lok Sabha) 



SI. 
No. 

"l. 
·2. 
"3. 
"4. 
S. 
6. 
7. 
8. 
9. 

10. 
11. 

8. PANEL OF CHAIRMEN 

Name of Member 

Shri BUll Sinah 
Shri Alii Bihari Vajpai 
Shri Ebrahim SulaimlD Sait 

E~:f:..~ Shri Ruhecd Muood 
Smt. MaIiai Bhattacharya 
Shri P.M. Sayeed 
Slut Ram Naik via 
Shri S. Mallikarjunaiah elec:ted u Deputy 
Speaker 

Date of aomiDatiou 

12.7.1991 

18.7.1991 
20.8.1991 

"Appointed by the Prelideat OD S.7.1991 uDder utide 99 of the Constitution before 
wbam Memben could make and Iublcribe oath or affirmation. 
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(a) 

(b) 

9. PAPERS LAID ON THE TABLE 

By Government 

By Private Memben 

1377 

NIL 
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11. PE'UnONS 

Presented by members .......................................................... . Six 
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13. QUESTIONS 
(i) Starred Quesdoas 

(a) Number of Questions put down in Question 
Lists for Oral Answers 

(b) Number of Questions orally answered 
(ii) Short Notice Quesdoas 

(a) Number .of Questions put down in Short 
Notice Questions List 

(b) Number of Short Notice Questions orally 
answered 

(iii) Unstarred Quesdoas 
(a) Number of Questions put down in Ques-

tions Lists for written answers 
(b) Number of Questions for which written 

answers were laid including those put down 
for oral answers but not reached for oral 
answers 

*837 

208 

-NiI-

-Nil-

**7165 

·Iadude 17 Starred Questions/transferred/postponed from one Ministry 10 another. 
uladude lOS Unatarrcd Questions deleted/transferred from one Ministry to another. 

42 
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14. RESIGNATION BY MEMBERS 

SI. Name of Member State/Union Constituency Date from 
No. Territory which 

1. Shri Atal Bibari 
Vajpayee 

Madhya 
Pradesh 

Vidisha 

accepted by 
Speaker 

24.6.1991 

Remarks 

Consequent on 
their election from 
more than one con-
stituency. 

2. Shri Lal Krishna Delhi New Delhi 26.6.1991 Announcement 
Advani 

3. Shri Ajit Anantrao Mllharllshlrll Baramali. 18.9.1991 
Pawar 

made in the House 
on 9.7.1991. 
Announcement 
made in the House 
on 18.9.1991. 
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DISCUSSIONS ON MA TIERS OF URGENT PUBLIC IMPORTANCE FOR 
SHORT DURATION UNDER RULE 193 

SUMMAIlY 
1. No. or notices received 
2. No. or discussions admitted 
3. No. of dilaauiona held 
4. No. of diIc:uaionI remained Pan- __ 

ditcuued 
5. Total time taken 

51 

259 
12 
2 

Nil 

7 hours 



SI. 
No. 

1. 

2. 

3. 

4. 

s. 

6. 

7. 

8. 

17. SI'ITINGS OF LOK SABRA 
Subject 

Cancellation of sitting 
of Lok Sabba OD the 
22Dd July, 1991. 
Fixation of sitting of 
Lok Sabha ora Satur-
day, the 20th July. 
1991. 

Fixation of litlinl of 
Lok Sabba on Saturday 
the 27th July. 1991. 
Cancellation of sitting 
of Lok Sabha on Satur-
day the 27th July, 
1991. 

Cancellation of sitting 
of Lok Sabba on Fri-
day. the 16th August. 
1991. 

Fixation of sittings of 
Lok Sabha on Saturday 
the 14th and Monday. 
the 16th September. 
1991. 
Fixation of sitting of 
Lok Sabha on Tues-
day, the 17th Sep-
tember. 1991. 
Filiation of sitting of 
Lok Sabha on Wednes-
day. the 18th Sep-
tember. 1991. 

Date 

12.7.1991 

12.7.1991 

24.7.1991 

26.7.1991 

23.7.1991 

4.9.1991 

14.9.1991 

17.9.1991 

52 

Remarks 

The Chairman informed the House 
that at the meeting of the Speaker 
with Leaders of Panics/Groups. it 
was decided that in order to facili-
tate early diSCUlSion of financial and 
other business, sitting of the House 
fIXed for Monday, the 22nd July, 
1991 might be cancelled and in lieu 
thereof. the House might sit on 
Saturday, the 20th July. 1991. No 

. sitting had beeD fixed OD Tuesday, 
the 23rd July, 1991 on account of 
Muharram. 
Lok Sabha agreed with the recom-
mendation of Business Advisory 
Committee (2R) that the House 
might sit on Saturday, the 27th July, 
1991. However on the 26th July, 
1991, the Chairman informed the 
House that 15 desired by leaders of 
panies, the sittinl of Lok Sabha 
fixed for Saturday, the 27th July, 
1991 might be cancelled. The HoUle 
agreed. 
On the recommendation of Business 
Advisory Committee. the HoUle ag-
reed to cancel its sitting fIXed for 
Friday, the 16th August, 1991 as no 
sitting had been fixed on the 
15th August. 1991 on account" of 
Independence Day. 
On the recommendation of Business 
Advisory Committee the HoUle ag-
reed to fix its sittings on Saturday 
the 14th and Monday the 16th Sep-
tember, 1991. 
On recommendation of Business Ad-
visory Committee. the HoulC agreed 
to fIX its sitting on Tuesday, the 17th 
September. 1991. 
The Speaker announced that Lolt 
Sabha would sit on Wednesday, th: 
18th September. 1991 for tranuction 
of urgent items of business. 



II. SPEAKER/DEPUTY SPEAKER/CHAIRMAN 

SI. 
No. 

Subject 

1. Introduction of Prime Minister and 
Leader of the Houae. 

2. Announcement-Regardina adjourn-
ment of the Houae at 4 P.M. on 
24 July, 1991 to re-lIICmble at 
S P.M. for the preaeDtation of Gener-
al Budlet. 

3. References to (i) the 49th aanivenary 
of the 'Quit India' movement 
Iauached on 9 Aupt, 1942 and (ii) 
46th annivenary of the droppinl of 
bombs on Hiroshima and Napsaki. 

4. Observatior.-Lauded the sentiments 
expressed by the Leader of the House 
and the Leader of the Opposition 
about the need of resolvinl the impas-
se caused after the personal explana-
tion made by the Minister of Civil 
Aviation and Tourism (Sbri Madhav-
rao SciDdia) ill the Houae on 7 Au-
pt, 1991. 

S. Announcement of a decision for dis-
cussion on a motion under rule 184 
reprdins atrocities on Scheduled Cas-
tel and Scheduled Tribes and other 
weaker sections of the society. 

6. Ubservation on the historic occasion 
of restoration of the constitutional and 
democratic authority in Soviet Union. 

7. Valedictory reference on the conclu-
sion of the lit Session of Tenth Lok 
Sabha. 

S3 

By whom 

Speaker 

Speaker 

Speaker 

Speaker 

Chairman 

Speaker 

Speaker 

Date 

10.7.1991 

24.7.1991 

9.8.1991 

12.8.1991 

12.8.1991 

23.8.1991 

18.9.1991 



56 

51. Brief Subject Name of MiDister 
No. 

"19. Trade poIie'y Sh. P. Chidambaram 
20. Incident Wt took. Sh. S.B. Chavan 

place in &oIlt of resi-
dence of Shri Madhav-
rao Scindia, Minister of 
Civil Aviation and 
Tourism at New Delhi 
on the 14th AllJUlt. 
1991. 

21. Government buIincu Sh. Ghulam Nabi Azad 
for the week commcnc:-
iDa Monday. the 19th 
AUlust. 1991. 

22. Modalities for eKempt- Sh. Mullappally 
inlthe smaU and mar- llamachaDdran 
ginal farmers from fer-
tilller price inc:reue. 

23. The tragic air crash of Sh. Madhavrao Scindia 
the Indian Airlines 
plane near Imphal on 
the 16lh August. 1991. 

24. The inciclcat of vio- Sh. S.B. Cbavan 
lenc:e lanoll in the 
House of Shr1 Ram 
Vilas Paswan. MP at 
New Delhi on the 220d 
May. 1991. 

25. The incident of vio- Sh. M.M. Jacob 
lence near the Boat 
Club lawns at New 
Delhi on 13.8.1991. 

Date 

13.8.1991 
14.8.1991 

14.8.1991 

14.8.1991 

19.8.1991 

19.8.1991 

Time 
Taken 
H. M. 

002 
007 

o 03 

002 

006 

009 

19.8.1991 0 03 

26. Political situation in Sh. Madhavsinh 20.8.19111 0 03 
the Soviet Union. Solanki 

27. Prices of imponed Sh. Ajit K~ Panja 20.8.1991 0 04 
newsprint. 

28. The death of a IUIpCCl Sh. M.M. Jacob 21.8.1991 0 10 
in police custody on 
19.8.1991 at New 
Delhi . 

•• AIIO laid on the Table a copy of the Statement (Hindi and Englilb versions) 
containinl dccisioIII on Trade Policy. 



51 

51. Brief Subject Name of MiDilter Date 
No. 

29. Eacounter with LTI'E Sh. S.B. 'Cbavan 21.8.1991 
militants on the 20th 
AllJUlt, 1991 ,t 
Koaanaltunte near 
Banplorc. 

30. Release of Sbri K. Sb. S.B. Chavan 21.8.1991 
Doraiswamy a' IeDior 
Indian Oil Corpora-
tion'. official abducted 
by the terrorists in 
Srinapr in June, 1991. 

31. Developments in the Sh. MadbaVlinh 23.8.1991 
Soviel . Union. Solanki 

°32. Government busine.. Sb. Ghulam Nabi Azad 23.8.1991 
for the week commenc-
ina Monday, the .26th 
AUJUlt, 1991. 

33. Pakistan Prime MiDis- Sh. MadhaVlinh 23.8.1991 
ter', interview to the Solanki 
Newsweek .mapzine of 
the 19th AUJUIt, 1991. 

34. Launch of second Sh. P.V. Naruimha 29.8.199! 
Indian Remote $eDlina llao 
Satellite, IRS-lB. 

35, Submillion of Report Sh. Paban Sinah 3.9.1991 
by the National ,Com- Ohatowar 
mission on Rural 
Labour set up in Au-
IUlt, 1987. 

36. Oovemme, bllline.. Sh. Ghulam Nabi Azad 6.9.1991 
for the Temainiq 
period of the lCIIion. 

37. Accidental death. of Sh. S. Krishna Kumar 6.9.1991 
Major General A·.M. 
Malik on the 4th Sep-
tember, 1991. 

Time 
TakeD 
H. M. 

006 

o 03 

005 

005 

005 

003 

002 

o 01 

002 

~ter also informed the House about certain dec:isiona taken al the Speaker's 
meetina witb Leaden of Parties held on the 22nd AUJUIt, 1991. 
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31. The InddenI ~ to Sh. M.M. J.cab 
-.x:IIIa on the mem-
bers . af Sc:hMuIed 
Tribes In .w.. NInw, 
KhIrgone CIIIIrtct af 
Medhya Pr8deeh. 

38. AecognIIIon bV Gov· Sh. Eduardo Faleiro .mm.m of the lhrM 
BaIlIe s.., EaIonIa, 
latvia and l..JIhuMia. 

o.te TIme 
TIk8n 
H.M. 

9.9:1.1 003 

9.9.1981 0 05 

40. PrIme MIniIIIIr'. recent Sh. P.V. Naraaimha 13.1.1881 005 

41. 

42. 

43. 

visit to 0ernw1y. Rao 
IndI.ictIon af Anny In 
aid to eMl AuIhorttiea 
In certain dIaIricIa of 
Assam. 
CertaIn ....... 
made to the late 
MIuIana Abu! ~ 
Az8d in the National 
PartIametUIy QuIz 
IeIec8at on Sw1day, 
the 181 S8p1ember, 
1.1. 
The "..... prop-
oeed to ensure .rrec-
live reach af the Public 
DIaIrtbuIIon SyaIIm. 

Sh. S.B. Chavan 

KITt. Girija Vyu 

.. 

18.9.1.1 005 

17.9.1991 009 

17.9.1981 008 

~ on behalf of MiniaIer of Slate for Civil Supplies 3nd PublIc DIatrIbuIIon. 



(I) ....... VIIIIIIf· .... m 
(a) Number of matten ....... 

(b) PoIitioD reprdiDa receipt of replies &om Ministen c:oacemed u on 31.10.1991. 

TOlai DUmber of 
matten railed 

210 

Numberof~ 
seat to Memben 
by Miailten aDd 
copies endoned 
to Lot Sabba 
Secretarial 

110 

Percenta. of 
rePlies seat to 
the Memben by 
the Ministen 
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STATEMENTS (Rule 372) 
O'IHER MA Tl'ERS lUCIa u Papen laid oa tbe 

Table, Obituary Refereaces, 
Oueatioal of PriYilep, Poiall 
of Order. PellOUl &pi.,.. 

tiotu, etc. 

2 

H M 
4 m 

54 37 

3 

1.2 
15.8 

345 50 100.0 


